IN THE CENTRAL AOMINISTRATIVE TRIBUNAL
PRINCIFAL BENCH: NEW DELHL,

REGN. MU, U.4. 418/89 Uecitied en: 4,4,13889,

Shl"i R.No Chﬂpra XY N -ﬁlpplicﬂnt

Unien af Indie & Urs, : csoe Respondents

CORMM ¢= Hen'bla Shri B.C. Mathur, Viee Chairmen

Fer tha azpplicant iveae In persen,

) The applic:nt {ix8 made a representatisn to the Chisf
, Perseonnal Dirficer ruogerding adverse entriss in his Cenfidential
Rgoert an 89.1,198Y, He nas not received any reply, He has net
been comnunicated any ~dverse entries, It is, t ercfore, pre-mature
\ \
te entertain this =2pplicatien: t thia stzge, The respsndents Na, 2,
viz, Chief Fersennel 07 icer, Werthsrn Railway, Bsreda House, Nasw

Dalhi, is directed te dispmss of hiz ropresentation doted 9,1,89

within a peried of throe months frem tho date of receipt of the

4

asrder, The applicant will be at liberty te ceme back te the
Tribunal if any cawe ef sctisn remains,

The epplication iz disposed ef accordingly.

{ 8.0, MATHUR )
Ui ted e 4edmBY, VICE CHATM4AN




